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No. 1076] NEW DELHI, TUESDAY, MARCH 3, 2026/PHALGUNA 12, 1947
s TREgT S TSHR JAT9F

% faedt, 3 914, 2026

T3 1128(3T).— Fea [T TLaTE, WL TSHE AT HTH 1956 (1956 1 48) (51 T80H THH 74T
I ATATAIH FgT AT 8) ¥ &7 3% o0l ST-GTT (1) BT T& ARRAT T TART FXd g0, g THTLTT T ST
F TET T WeT VRO ISF & N @wie § g eEn §er. NH347C F AT 0.00 |
136.350 .. TF THTe-FAEE-TH-[a%ed ¥ AgTY dieY U, 4-gve & i (sdson/iss
TTeET AR 2-CIA/4-oI T FTATHT TS, TLEA, TeT T TATAT & Al TASIA o (o7 qg A srafera
& Torerent wfers avie f=r =T # fogm a7 §, TRy ¥ T STSi FT o STI Ser shl =TT LT g |

Fre ot AR, ST 36 G H Baas 2, I ATSHaH7 At &m2r 37 6 IT-417T (1) F AefagarT
TS o T Ut S 3 ST 9% 09 § =6 STTER=eT 6 TR1er i arg § TH & & dae oot
AT TR T FHAT |

T Jedh SO T4 TITEIFRT, 37A1q 99 RA TS Atoreee e, fSar @+ &1 fofad €7 9
TEQT T SITUAT 37T IEH I8 ST SATHAT TohT STTUIT AT T TR, ATIhdl i ARTT &
77 foreft Tarferes T9rae gTRT | ST T STaE< ST SfiT Ut S i=ral il qHars & TETq a°T UH &Y =
FIA F TAT, AT 1S 2T, FOrE T8 IFAFTeT siraesrs THer, el FIeT AT 97 Aqrat il S Hi7

T T ST T T |

1549 GI/2026 (1)
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I AferfeaT &t e 3 i IT-aTeT (2) F Fefie Ty arfereRT grer T e ot areer
faw g |

T ATGEAT F SIqd A AT S F T 3 7T AT qeH IR 6 I<F AT §
STASH g AT 3T (gadg ARRAT T HLTeA 7T ST aaat g |

ATIAT

HET TS TS & ol QI § TP TS 66417, NH347C F EAHe-Faas-axi-foeed d qgRy
1T AT ¥ siqta .71, 54.3 F 74.6 .. a5 (@@= awam sfaf=w), F [t & forg s goe soiw
T ST FTAT AT T ST §L=AT Al S T €@ e e |

TS FT ATH: TET Jad Rret 7 q1: @@
EALED ER MRS A FT IR || gRFT v | 5 @ aewa G kIR ERT
Hear GIRIRESIEY (FFT)

L1 | 2 L 3 [ 4 | 5 | 6 |
ATAH & AT TR

i T AT W |
1 1331211 |Fsfr R | 0.024 GF=r )| 0.024]
2 34 [t [Rik | 0.003 EF=rw )| 0.003|
3 35 AT SRR 0.003 (FF5r ) 0.003
l4 136 [T [ | 0.001 G| 0.001|
5 38 |[Frearrt ([T | 0.012 GFom)| 0.012)]
6 41 [y e | 0.003 G )| 0.003]
7 43/1/1 Forsft Rifr 0.04 ZFI) 0.04
8 44 [y [ | 0.007 Gz )| 0.007]
o [45/1/1 |Fsfr R | 0.006 EF= )| 0.008|
o |52 |t R | 0.017 7= )| 0.017]
11 47/1/1 IGELl BIEE) 0.01 (F%aT) 0.01
2 72 |t R | 0.026 GF=r )| 0.026|
13 47/6/1 Forsft Rifa 0.01 GFoI) 0.01
14 7 AT T 0.003 (FFor7 ) 0.003
T T AT TSI

15 |l106/1 |t Rt || 0.023 GFErE)| 0.023
16 106/3 Forsft afifm 0.024 (FFor7 ) 0.024
17 47/1/1/1 [GEll EIEE] 0.013 (337 ) 0.013
18 48 T T 0.007 (EFR) 0.007
9 |42 |Frsfr [Rifra | 0.044 =) 0.044
20 50/1/1/1 it FRifE 0.009 (FF=r7 ) 0.009
21 50/1/1/2 Forsft FRifE 0.009 (FF5r7 ) 0.009
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22 51/3/1 Forsft afifm 0.023 (ZFr ) 0.023
23 |j51/6/1/1 |[Frsfr R | 0.006 EF=r )| 0.006
24 81/5/1 Forsft Rifr 0.01 &) 0.01
25 82/1 Forsft Rifr 0.03 (ZFx7) 0.03
26 84 AT e 0.006 (ZF17 ) 0.006
27 |lesr2 |Fsfr R | 0.016 GFor )| 0.016
28 85/2/1 Forsft Rifr 0.028 (ZFor7 ) 0.028
29 85/3/1 IGEil BIEG] 0.037 (gFa7) 0.037
30 85/4/1 IGEil BIEG] 0.047 (2Fa7) 0.047
EX 189/1/1 |[Frsfr R | 0.017 GF=r )| 0.017|
32 89/2 IGEl BRG] 0.014 (F%7T) 0.014
ey 7 AT e |
33 |l163 |Fsfr R | 0.244 GF=r )| 0.244]

Total 0.772

[®T. . CE-RO BPL/30010/42/2018-19/3A1]
9 FHE™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 3rd March, 2026

S.0. 1128(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for
building (widening/two lane with paved shoulder/four laning etc.), maintenance, management and operation
of National Highway No. NH347C in the stretch of land from Km. 0.00 to 136.350 Km. Khalghat-Kasrawad-Khargone-
Bistan to MH Border Road in the district of Khargone in the state of MADHY A PRADESH, hereby declares its intention
to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, the Sub Divisional Magistrate
Khargone, District Khargone, in writing and shall set out the grounds thereof and the Competent Authority shall give
the objector an opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such
objections and after making such further enquiry, if any, as the Competent Authority thinks necessary, by order,
either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be

inspected by the interested person at the aforesaid office of the Competent Authority.
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SCHEDULE

Brief Description of the land to be acquired with or without structures falling within the stretch of land from
Km. 54.3 Km. to 74.6 Km. (Khargone ByPass Additional) of Khalghat-Kasrawad-Khargone-Bistan to MH
Border Road of National Highway No. NH347C in the district of Khargone in the state of MADHYA

PRADESH

State: MADHYA PRADESH District: Khargone

SL. No. |[|Survey/Plot Number|| Type of Land Nature of Area Area

Land (in Local Unit) (in Hectares)
1 2 3 4 5 6

Taluk: Gogaon
Village: Manchar
1 33/2/1 Private Irrigated 0.024 (Hectare ) 0.024
2 34 Government Nala 0.003 (Hectare ) 0.003
3 35 Government Charagah 0.003 (Hectare ) 0.003
4 36 Government Rasta 0.001 (Hectare ) 0.001
5 38 Government Nala 0.012 (Hectare ) 0.012
6 41 Government Rasta 0.003 (Hectare ) 0.003
7 43/1/1 Private Irrigated 0.04 (Hectare ) 0.04
8 44 Government Charnoi 0.007 (Hectare ) 0.007
9 45/1/1 Private Irrigated 0.006 (Hectare ) 0.006
10 45/2/1 Private Irrigated 0.017 (Hectare ) 0.017
11 47/1/1 Private Irrigated 0.01 (Hectare ) 0.01
12 47/2/2 Private Irrigated 0.026 (Hectare ) 0.026
13 47/6/1 Private Irrigated 0.01 (Hectare ) 0.01
14 7 Government Rasta 0.003 (Hectare ) 0.003
Village: Rajpura
15 106/1 Private Non Irrigated 0.023 (Hectare ) 0.023
16 106/3 Private Non Irrigated 0.024 (Hectare ) 0.024
17 47/1/1/1 Private Irrigated 0.013 (Hectare ) 0.013
18 48 Government Rasta 0.007 (Hectare ) 0.007
19 49/4/1/2 Private Irrigated 0.044 (Hectare ) 0.044
20 50/1/1/1 Private Non Irrigated 0.009 (Hectare ) 0.009
21 50/1/172 Private Non Irrigated 0.009 (Hectare ) 0.009
22 51/3/1 Private Non Irrigated 0.023 (Hectare ) 0.023




[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 5

23 51/6/1/1 Private Irrigated 0.006 (Hectare ) 0.006
24 81/5/1 Private Irrigated 0.01 (Hectare ) 0.01
25 82/1 Private Irrigated 0.03 (Hectare ) 0.03
26 84 Government Nala 0.006 (Hectare ) 0.006
27 85/1/172 Private Irrigated 0.016 (Hectare ) 0.016
28 85/2/1 Private Irrigated 0.028 (Hectare ) 0.028
29 85/3/1 Private Irrigated 0.037 (Hectare ) 0.037
30 85/4/1 Private Irrigated 0.047 (Hectare ) 0.047
31 89/1/1 Private Irrigated 0.017 (Hectare ) 0.017
32 89/2 Private Irrigated 0.014 (Hectare ) 0.014
Village: Meharja
33 216/3 Private Irrigated 0.244 (Hectare ) 0.244
Total 0.772

[F. No. CE-RO BPL/30010/42/2018-19/3A1]
SHAIKH AMINKHAN, Director
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